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' GOVERMMENT OF IN)IA =
MINISTRY OF FINANGE (DEPARTMENI OF REVENUE)

New ;Dei hi, the '

b, S"} > (F. N203/93/83-ITA 15} : In|continuation of this
Office Notification No,3289 (F.No,203/129/80-1ITA.11) :Dtd, 12-5-80,

4% is horeby motified for gnersl infomation that the institution
-mentioned below has been appiwved by Départment of -Sedénce &

Techriology, New Delhi, $he prescribed guthority for the purposes-

Iii)_. of subwsection (1) of Section 35 of the Income-tax
Act, 196] read with Rule 6 of the Income-tax Rules, 1962 under
the category "Institution" in the area pf other natural and
~applied sciences subject to the following conditions:e

i) That the Serum Institute of India Research Foundation,
.. Poona will maintain a separate sccount of the sums
‘Teeived by it for scientific resegrch, -

5_5_) . That thé_.said_inSt-ittition will furrdsh annual ;‘teturﬁsﬂ

of its scientific research activities to the Preséribed
Authority for every finsncial year in such foms as may
‘be 1ald down and intimated $o them for this purpese by
30th April each year, - B _ o

331)  That the said-institution will submit to the Prescribed

. Authority by 30th June each year a copy of their sudited
annual -accounts showing their total income and expeéndi ture
and balance sheet showing its astft s lizhilities with'a
copy of each of these documents to the concerned .- |
Conmissioner of Incomewtax, S |

. ISTITUTION -
Serum Institute of India 'Pés‘earc'l; Eéﬁn'_datiap, Poona,

7 This mtification i.s effectiw_ra '-fér'a_p‘:\eﬁa’d from _.4_?:1_1933.
to 31-12~1983, - o o o |

-

- UNDER SECRETARY 10 Tﬂﬁ G}VER?@EM OF INDIA
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